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parts of the country solar powered airports on the lines of Kochi airport;, and
{b) 1if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
{(SHRI JAYANT SINHA): {a) and (b) The Government of India has taken mnitiatives
to promote green/renewable energy concepts and towards this direction, the Airports
Authority of India (AAI) has already installed and commissioned 30.4 MWp solar
power plants at its 35 airports and also imitiated action for installing further 7.5
MWp solar power plants for 10 more AAI airports. AAI is also in the process of
procuring solar power through open access for some selected airports including Pune

airport in Maharashtra.
Increasing of flying rights for foreign airlines

1608, DR. SANJAY SINH: Will the Minister of CIVIL AVIATION be pleased

to state:

{a) whether Government has decided to increase the flying rights for foreign

airlines;

{(b) if so, proposal details received from different foreign airlines for good slots

therefor;
{c) the number of international airports in the country thereof;

{d) whether Government has received . proposal from foreign companies to run

flights from new places therein; and

{e) if so, the details of plan of Government to start and open air time to foreign

players thereto?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION:
(SHRI JAYANT SINHA): (a) and (b) Sir, the National Civil Aviation Policy, 2016,
envisages to offer Open Sky, on reciprocal basis, to those countries which are located
5000 Kms. away from New Delhi and to SAARC countries. This offer enables
the designated airlines of India as well as of those countries to mount unlimited
operations to/from 6 metro cities of India. Apart from this, the bilateral rights are
increased on the basis of the demand assessment of the particular sector. The airport
slots to the foreign carriers are not granted by the Government and allocation of
slots are decided by Airport Operators themselves based on the availability and other
guiding principles.

{c) There are 26 Airports which have been declared as International Airports.
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{(d) and (e) A foreign airline can mount operation only to/from those Indian
airports, which are available as a point of call to the designated carriers of those
countries in respective bilateral agreements. The Civil Aviation Authorities of foreign
countries propose from time to time, to allow them, to mount operations of their
carriers from new Indian destinations. However, grant of new points of call to the

foreign carrier, 1s decided on the basis of terms of reciprocity and balance of benefits.
Progress of work at domestic airport in Gangtok

1609, SHRT OM PRAKASH MATHUR: Will the Minister of CIVIL AVIATION
be pleased to state:

{a) the progress of work of domestic airport being constructed in Gangtok,

whether the construction of this airport has been completed,

{b) 1if so, by when the operation of domestic flights would be started from this
airport; and

{c) if not, the problems being faced in this regard along with the timeline fixed

by Government for the same?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
{(SHRI JAYANT SINHA): (a) The work of Pakyong Airport near Gangtok in Sikkim

has been completed.

{(b) and {(c) It is up to the airline operators to provide air services to specific places
depending upon the traffic demand and commercial viability etc. For commencement
of daily domestic flight operations with Q-400 aircraft from/to Pakyong Airport, M/s
Spice Jet have recently filed for slot allotment.

Operational airports and routes under UDAN scheme

1610. DR, SANTANU SEN: Will the Minister of CIVIL AVIATION be pleased

to state:

{a) the number of airports to be operational under the UDAN (Ude Desh Ka
Aam Nagrik) Scheme and the details thereof;

{b) the number of flights approved under the Scheme and the number of routes

operational thereof, and

{c) the mitatives taken by the Government to ensure availability of slots for
flights flying under the Scheme at busy airports like Mumbai and Delhi and the
details thereof?

T Original notice of the question was received in Hindi.



